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Shri Dasappa: May I know whether, 
apart from tending this report to the 
State Government, the Government of 
India propose to act on the specific 
recommendation* made by the Com­
mittee7

8hri K u o u k u : A* I  said before, 
this natter is principally tor the 
State Governments We have indicat­
ed to them what is possible and that 
we might be able to help them 
financially also. But the working of 
this thing is a State Government 
matter in which we would not like 
to trespass.

8)ir; Rem Baraa: From the state­
ment it is evident that the Expert 
Committee hay recommended a small 
metereological station at Sohna. May 
I know if the Government has accept­
ed this recommendation and is going 
to work on it?

Shri Kanaarkar: I should like to 
have notice at that. So far as we are 
concerned, we have forwarded the

report to the State Governments oon- 
ceraad for their consideration in the 
first instance.

Shrtmati Da M c h ta A n i: Con­
sidering the tact that there would 
not be a great deal of expenditure 
because the healing properties of the 
waters are already there, may I  know 
if  the Centre would help the State 
Government in a place like ftejghlr 
if some sort of sanatorium were to 
be put up for workers particularly?

Shri Kanaarkar: We have told
that we shall help them to the ex­
tent possible but primarily it is for 
them.
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Bluin Areas areoad Delhi

•1M7. Dr. Bam Subhag Stngk: Will 
the Minister of Health be pleased to 
■rtate*

(a ) whether there Is any proposal to 
declare some villages around Delhi ai 
slum areas and construct them accord­
ing to a new plan;

(b ) if so. the number o f such vil­
lager, and
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(c ) by what date thtlr construction 
w ill commence according to the new 
plan?

the Minister at Health (Shri 
Karaaarkar): (a> No, Sir

(b ) and (c ). Do not arise.

Dr. Bam 8nbhaf Singh: May I know 
whether some representatives from 
the villages around Delhi, particularly 
Kotla Mubarakpur, met the authori­
ties snd demanded basic amenities for 
these villages and if so, what reply 
was given to them?

Shri Karmarksr: We receive so
many representations that at the 
moment I could not reply to this from 
Kotla Mubarakpur and I shall have to 
look into it and let the hon Member 
know

Dr. Bam Subhag Singh: May I know 
whether the Government has given up 
its plans to clear the slums and con­
struct new quarters according to the 
new plan*

8hri Karmarkar: No, Sir In the 
first instance, it is a programme tor 
urban areas In the future we shall 
take up rural slum clearance also

Shri Blayapornmal: May I know 
whether there is any proposal to pro­
vide accommodation to the poor South 
Indians residing in Delhi7 I f  not, 
what are the reasons?

Shri Kanaarkar: There arc a lot of 
poor people apart from South Indians 
We do not make regional distinctions 
Any general measure or whatever we 
do is for everybody

Air tovkcb  in Nepal

+
f  Shri Blkhnti MJsbra:

•ISM. J Shri Mahaaty:
I  Shri Shree NBray an Das:

Will the Minister of Transport aad 
Commaalcations be pleased to state.

(a ) whether the Indian Airlines 
Corporation has appointed any “asso- 
daties" to operate the internal lines 
in Nepal,

(b ) if so, under what circumstances 
the arrangement became necessary; 
and

(c) the details of the appointment 
of the “associates”*

The Minister of Transport aad Com* 
amnicatkms <8hrt Lai 
Shasta): (a ) and (b ) Yes, Sir, be­
cause of certain operational and ad­
ministrative difficulties encountered 
by the Indian Airlines Corporation.

(c) A  statement is laid on the 
Table of the Lok Sabha. [See Ap­
pendix IV, annexure No 92]
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Shri T. K. Chaadhsrl: This qusa- 

tion came up a few  weeks ago aad it 
was stated on behalf of (he Govern­
ment that certain pofitidU objections 
were raised fay the Government of 
Nepal. Are tbe operational aad ad­
ministrative difficulties due to those 
objections raised by the Nepal Gov­
ernment or tiiis was the fading of 
tbe Indian Airlines thasnaetvee an 
their own account?




